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big business and so on I hope my friend, Mr. 
Lokanath Misra, who has become my 
conscience-keeper in Parliament will rally to 
my support when I demand that the voice 
against monopoly, big money and reaction 
shall always prevail in this Parliament and in 
this voice both :-ides shall join together. That 
high tradition we shall always maintain. 

SHRI CHANDRA SHEKHAR: It will be 
maintained.   Do not worry. 

THE   ARMS   (AMENDMENT)   BILL, 
1971 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND IN 
THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS MIRDHA): Sir, I beg to 
move for leave to introduce a Bill to amend 
the   Arms Act, 1959. 
The question was put and the motion was 

adopted. 
SHRI RAM NIWAS MIRDHA: Sir, I 

introduce the Bill. 
SHRI BHUPESH GUPTA (West Bengal): 

What about the papers I asked for? 
MR. DEPUTY CHAIRMAN: In the 

afternoon, we are discussing the working of an 
important Ministry and a large number of 
Members will he participating in the debate. 
Therefore, we will have to adjourn till 2 P.M. 
only. 

The House stands adjourned till    2 
P.M. 

The House then adjourned for 
lunch at half past one of the clock 

The House reassembled, after lunch, at two 
of the clock, THE VICE-CHAIRMAN (SHRI 
RAJENDRA PRATAP SINHA) in the Chair. 
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